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External Affairs. I will find out what the current
problem is.

Sbii O. Rajagopal raised an issue of traditiQi”al
fishermen not being benefited. I think the reply
which I have given should be adequate to satisfy
the hon. Member. Then he expressed a doubt —
that may not be misplaced—that there are
certain vessels which do not bring the catch to the
mainland and they take it away. We have to fmd
it out. If it has happened, it should be stopped.

As Shri Rajagopal said, the Murari Q)mmittee
report has to be reconsidered. We are already
doing it.

So far as coastal zone regulation is concerned, I
have already stated all the dimensions of the
problem. There has been a demand that the
coastal zone regulation should not be enforced
stringently. I had picked up a tiff with the Chief
Minister of Kerala when I was on a visit. He was
aJso trying to do that. This matter has to be settled
in consultation with the Ministry of
Environment. But we cannot be obivious to the
environmental concerns. That is our prime con-
cern because sustainability of these reserves
depends on the conservation and preservation of
fisheries wealth.

So far as welfare of fishermen, provision of
drinking water, education and other things are
concerned—Shri  Ragha-van and other hon.
Members raised these issues—the State
Governments are expected to come out with
schemes. If they come out with feasible
schemes, the Central Government would not be
found lacking in assisting them.

Shri O. Itajagopal and Shri Salim said. "We are
handing over everything to MNCs." I have never
said that we are handing over anything to MNCs or
any foreigner*. At no stage we have uid lo.
Rather I have been categorically denying it and
there is no intention to do it. At Ibast in our
regime there has never been an attempt to do lo.
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So far as phasing out is concerned, I may say
that the Murari Committee report has not given
any cut-off date. Both of you were Members of
that Committee. If you have any information, I
would like to be enlightened on that. But the
vessels presently operating under the lease ar-
rangement would be phased out by the end of
2000. The permit of 19 vessels which are
presently operating under the joint venture could
be terminated only on violation of terms and
conditions which I have already stated. If it is to be
done individually, it will have to be done in
consultation with the Law Ministry otherwise, they
can run the vessels till they physically phase them
out. The span is estimated to be around 10 to 12
years. I think I have covered all the points.

SHRI JOHN F. FERNANDES: Shri Parmar
raised a point about harassment to Indian
fishermen.

oY AT © 59 Ay A g9 faeer dEe 9
ard Bl gl I8 Hew@qol 91 &1 faewr
HATT b T g2l BT 1S H Al |9 A
IR &1, S Heu § #1 I8 ue1 oTex & fb
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ITM BIST T 3R B BT 89 BT B I
Ife Po 3R ¢ a1 Fftad w9 4 59 &g d
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F g w3 Sff oiR e #3re a@ oawy
TEAT BT HIRT HH |

SHRI RAJUBHAI A. PARMAR: What
about light indicators?

SHRI SOMPAL: This is one thing on which I
am not in a position to toy anything. I think
there is a need for demarcating such things so
that they do not stray into other areas and they do
not run the hazard of being arrested by the
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#t TR e growaren (sRamm ) 9% g
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MY BT T AR fqama o Reve S A
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offebT arot A pfY D1 pevdl sl q S
A a7y ugw <@ & 99S fog T O wiEs, |
TEBTATSH, T A f3TT, 7 fFeeR Shrarsi,
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I T2 9+ € R 3 3meR ) e I
HRIY 7 8| Pavd b B W AT 4} {4 38
BT 1T S AR ShIATSIST €, AT 984 &,
sq9 gfr A sadl 9! 99l A gs ©l
3R s gEll a1l A, g S Bl 81 7BIed,
foram 39 <o ) g ot 851 E 1 S R’ s
Ifere X1 o1 ]@T €2 39 < F BRIST —IRdl
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e § o3 fferas o A W v B pig f
I B BT Uh fl ST d e g9
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THE VICE CHAIRMAN (SHRI MD.
SALIM): Please be brief and conclude now.

2} TR e qRoiaTer © WRER | HisT H
g T8 B El WY ARBR AR 9RA BI
WHR - B AGE T8l B Tl SUHHR
HEIEY, § AU I TH B 9§ UBel H G
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o
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geforgl fram S99 ®»E T8 ff g&ar 2
YSIRY & YN SITQIT @ U AT JEdieeR &
IR ST &1 3R /AT S 91 fhet iR
SATE SO SRRT H1 3T 9 URIOR &l
FATTelers HRY| W [Fam BT SHST garas
T S WHR 7Gg <71 918, 8 el a1yl
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3T AABR BRI 6 A AT G2 BT 3R
ISR Bl HRIST BRI

S A H Y8 Bl ARG IUFUTEIE
aEey & wad @ 9 @ wW § 98 984
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e arel ®ol-H) =TT B X 3R 18 3R 24
yfererg <&t o1 = fo=ft oft e Bie Bf<w
PR G § [ 5 &1 Wl =1¢ &1, e
BT T XS BIg BT U Hof B fpeed
I T8} & a1 81 H uget ft I8 wer B H
JHY T8I AT =TEAT gl S VAT B § b
AYTeTES S T TIRE AR B 24 TWRiT
SIBT TAHA! AT B b P 7 3R 3 oG
B forT 81 6 oIRg Sax 1 3 g BUY AP
1 D! BN BN TS BIH-91 315 & b i =7
ST AR 3R 31T & T H SMH AR TRBR
F o w1 ol g9 sHE © f6 o gw W
HRARAT| MY T8 W Hargy b e &
RN BleTReT Ja gRT 7 811 e faers
PHET AT 39 < B11 40 foT & forg ReAre? aor
A TE BRA? PRIRET BT qa9 SRR
e, d9-sWdeN Yhsdl ol Rifdd S @1
4 TTerd foran gan g1 H o1 HIRAT § oFR oS
PIg WY Rifda o/t & BIET 98 TR TRR 6
U STl HIodt 7 R 7 ergele 8, T gR¥e
g, 7 ATl B, 7 U1, S g By, AqTell
AR PR 3R I ABIER & THR $T 9gd arell
firer et \Wepar, WM $Wd TR A1t © W® §,
AP W BT ART Tl SHP Pof $ e forg
e S 6 399 309 B9 @1 @1 @RI
2T 3T 3 BTel BIIT DI Al WA PRATGA | 3T
AT ® & a1 < B RIT STa1e < Bel o9
&1 A SR MR HaAt 7L B2
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@RI H gg dEdl dEal g b o
TRFIAESS 969 9RI 89R [HaMl 31 Hap)
HRAT PR, Tdl & &R STHIF BT AR PP ...
(G ..
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2 TR e gRoEmer : R s9e Reiee
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s 7a BRY, e AR THRT @1 MY 6 F
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=redT g 5 7 @ Senfich & wigd s w e §
IR T WeR o=, @ R e ® o
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SUGYTEIe] A, 3MTel a1 § I8 h8 B
AU T G, PRAT G [ I DI &R 6 AT
W Blefq el 81, far sl fRERT 3k SiHie
P AAH € Bl SAB AA-AA Sl STAD
Tt 7 THTAIST B 98 IR B IR = a1
A & 1Y, ISP B! DI, D SAFAR] Bl
FIM & oY &R TE S TG AR € 59 9 B
1 el el & A ¥ g9 & forg
BT YA fBar 9I1g|

( SuHTEger (& T R ) Wi gu

TR BRd HifT PR & B a1 P W
Pl AU F Rges T8 oIS Fhal ©l
e @1 o fhet § 919 9% 50 IR w0 6T
TS el H IS T MY YTGETT Tel I, a8
IR &1 o SR, 79 06 & BT T8 o
Modernisation of agriculture, changing of cropping
patterns, change of cold storages, processing units,
paclcaging units, all these inputs are spurious and the
kisan is being cheated very biadly. Then I would like
to say,

THidear ff e A8ied, o1t 99 9 S AR
A @1 w1 @1 €1 I8 Wi ATdhe 2 STFHTEE
HEIGY, AIed ! Wl 3ih AThe HRY 3%
= 3G AThS BN B & fhar aHst Al
g, § A1 gAS el qHT 6 FITA JAIB U1 5
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IUTHTETE] WEIGY, Pls MY SN IITH
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ATdhe 81 81N, 9 d& fhar SRd #et 39 39
# 7€l grl &R fha o 99 d@ Sd X
ATATST T2 BT S WSl § BT BT heael] B
% fou 5 feaer w=n @t iR feaer =
e B TR SR fhed! $d SHBT WRUTS
HRAT AMRY, SHBT B 97 39 <91 &7 foa
XA o B 3R AR QAT 8RR 98 AR 147 41 I8
ENE ARSI

31 9ISG1 & WY, H JAIRT AR The Bl §

PN HAEE # 5w WA (S A ) ¢
SUFHTEIE HRIed, w0 Joia i} Sft 7 fosdt
TP A & SR, fHdl U6 99 & FWR Th
IRITET BT AN B far 6 g9 21 |t # <
% 2 3R U8 BN arell & o7y U # 99 T,
S @l BT 21 T H SO STt de g9AR Biel
P IO BT AATA B ... (HILH ) ...

it wreR R geotaren ;18 W A @1 gm
9 God B o SIRAI 81, I8 I faearg faen
Hehl §1 89 a<h b UleY Bl [l aIRE 199 8]
o ST =TS, §9 31 o SR

8.00 P.M.

it AT - HioATs I8 § 5 oy i
A T IR 8, S BT R BIR HUR M B
T BRd & 3R 3o Reerl | g aed
gl 7' e ff Rgfoat usi Yer g8 &, S 3
JAR-IR Bg T 3B &, 998 AR ST 39 &l
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2 R R RoraTen : Uoel ar deex
WHR b a7 ugiare sxf, RSeeRt @
AR Governance is a continuous process.

You have to answer the questions. You are
responsible for that.

Sowureaet (it v ARy ) - geotaTern S,
fsT

SHRI SOMPAL: I will answer every query which
he has raised and every phenomenon which he has
indicated in his speech.

W Gfh SFHIAd] gal B a1 Bel, THR BIel
Pl VA A A RE DI &1 I8 gy
AFRISHT B Tiad 2 O | o9 7% <8 B
AR 2419 4 I g8 @l 9y QR FRIe §
59 1 saHNd] el e, fhal afedi R @1 §
3R S A8 WhIdTgdd IR R =el S|

STEl % BV BT 9 8, 379 7 Hel [ I8
TP F HUR R &1 7 o9 § e s
T § 3R 39 ¥ A 6 HiY w2 a7
319 & U W Ieh ael &l

MY S 2 o6 I8 9efa & SR sneniRa &
3R < wrepfcres wTel- i, 9Te 3iR Sifdet
|UGT & HINT IR HASTT & AT &b gRT A
IR BT a1 AR JAN IT ST B T4
DM 21 A1 I8 BB <1 & I8 FdAT UPfT A 8
SIQY, |9a T8 8, 7 B gl 8, 7T B aren €
I TE T | U UTphrd aver 2
1T FaT B 5 {5 o Rl -a-Refa
<o ¥ g 3 J@ast iR wenfiret § qgd
WIDB! PR Al Bl UIPRID AISRT A
BCHRT el U1 ST bl IR AT Teer
& A I B [AST DI, I F 991G DI
PH PR BT BT AARY [HAT ST T &1 $&
U il O g Iaret & A 9 g
B dTel SN &I Y AR ATEHl & §RT 3R
HH 49T &1 qd <aral & gRT B8l S Fapal
21 AR SN ey & R ¥ rEd ) a1 ol B,
I W B 997 SQ AT S 91 37 IR (4 DI
U ISWT SMY, I &I R 1 yefer B4
foFaT 1Y, HE-9% BT FASH 39 THR A
féa oY % 519 a8 Wi SeT A1 arg SRy
et 2, 59
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[T Bl TATHR B 95 G| 39 O_E o
AT IYHAT F AETH | 59 F gETET DI
BH B DY DI TR B T el B
g 91 9 ST & o 99 § 5 -¢H, -1
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3R TN T ATe D) SUSrd Tl 8, Bl
TR IR TSI &, SAET B T 9 Sl &
3R frafd Y wfaa g1 81

STEl 9@ HIH 39T 3 RUIE o 91d © ey
TeR R STt gRoraTel 7 el f oFR a8 S
I RaE o) < @1 IS 99 B B S
SIS ATET 915 AT DI A B e 9
2, I 3P A furT & I & SR
R =1 v a8 ey i I S IR S &
URT 9N P 39 3gHd IR W iR var € &
e e &1 9 9§ S BT RN Icare fyerm
3R 99 ¥ fpaeh o 81N, S @ T BiAd
Tol & € IR B A Bad a8 99l Hud
IATESH! b Uod 1 A1 A9 99 & gva F 914
BT % I &1 IR-IR HIch, WONfIAl g 317
o e aul &1 AT 9 <& 37 A aal
B g a0 F BRY IR R AR eryes
el & <N B I8 3w gorl b 59 et H
T 39 UPR @1 afd B €, gafay gud
T g1 9YI <l #4 I 919 <@ § fF g AR
ToTTg, ERATUM 3R ITSRA & &1 | T8i-ST8t
Rrars @ Sueerar gfeaa €, a8t am @1
SFHH FT & MR HUTH BT &3l gl 3l

T8l O g1 B HH DI JHATT B Bl Ie
g, anfl a® S g9R e Ry g €, s9 #
Pad IoN, fER @1 USRI A wRw
ORI, WERTE 3R Filcd & s dei
PRI B BIeHHDHL I8 & MG BT Hal A
G AT €| AURAT SIS a9 A &1 578l e
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3R frwer g
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TR B @ 9 RS § @R i 35 o &,
ST ¥ 22 H G A7 G W AfdE auf g8
21 P8 H BHES ©, W [dege AMEIRT &9 9gd
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QTR WTeT el H 3R TER G o ar=it & S
P BRUT B! HiSARAT U1 Bl 1 a1 S
FRizT @) el § ok 59 ddy # Fga
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DI, P! TR PR Tl TR SN ST B
T B SR € HAN H, 0B Gl BT g
AT | FlcHe <9 W 98 B Fhdl 7, SAHT W
T faem™ fear € &R o7 ok s UoR &
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3ie} IR fohan ST € iR 3R gHodiodo
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JTUST Bt IRUTET | AT B &1 79 7, §
ATYePT YT BR G g ol wu ¥ 3R J8f g
IqD! HEA T § 5 I8 ugl 9 &, s
T A, SHH afFferd X & g I FOT B
ST 3R afr-gii 31 o™ F forg &9 v
AMRT ugel 9 981 < 7 3R 98 39F AR &
IR AR w9 9 | 2 {6 smuat
anft 9 S I faer uRye &1 Suafafy
SART T DRl &, STD AP P ITAR
500 ®UAT U BRIX A ST Tl fear S
Fhd1l I8 Ffead wu & 9gd A &1 S q=D
B FARIT B B fTT, ST FHIE B B
forg 3R =17 7 o & forg wfafr 967 €,
- 7EW § ST ufdeT Sme 3R SHG
ITHY I2 TG BT B BT ST |

T8t T MU 0T B GAYT P 1T Fal 2,
TaH 1 Ad 81 8 Fdhd & FoT gaie A
firet, Sugw W W firet ok wva ufshar &
T A HHOIR (A B G 8l 59 Gag 3
ST BIS 7 BT AT AT fag 7 S =
U goTEC WTYUT H B off 3R SAB! B 3T a9
AN A 1 W@ 8 Rod 9% &R Ryas o0
TG S 8, afiods 9 €,
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TEBR! b &, IHTS 8,9dP] 30h Hee H
e T fou €1 S feam @ aReufaal o
TG gU, SHD! IS &l BT @ §Y F0T
e SO &R o BY SR B e Bl
BT ¥ X §U U )T a7 <1 Seet aiR 99
A 9% e B W) o of Whar & &R
I B FHhT Bl YD Tl dTell TRURT i1
50 ATel I Y&! & o 19 Uh-Ydb U7 a9 o
FH GATK A S 2 &1 I8 IR Hriarg! v
ERIEL Rl

#} TrTeR e YRoraran : &a1e 3 <=0 P IR
o 3ue TE BETl

oft et ;. § S W) 3 v 21 3yl Y
g € 6 v &1, 98 =aAE aRfRafa #§
g T2 € Rife g foret wareT 99 fham &t
g R ARl & U 36 URUT W AN 48
TRIE 31X 60 TR¥E I &7 & & fory fager
BT ysdT &1 ST Ife 12 Tirere AT 14 wfirerd
qrelT 0T et ST o STt fHerh a9y 396
for ! yger & 12 ufera a7 14 wloed w®
0T T 8, SHa! 6 ufaed w e S
HETST B YT TS W1 g1 Aeaqul & il
TToT &1 § 3T Y 98 70 Hfrerd T Suered
FRIAT &1 BH U U SN BIS I8 UgATn
red B
ad g, I SHB! ATIeIRT EGH PR © |
SIH TP Hods § R TlRY Ared, o o
T HEH BT 3R 399 910 BT YIRRIE 3
& B <21 9 URIRTRIe ®U A IR @1 &%
8-9-10 Hferera & Bl g ft =l 7, o9 I
S GERId | Y-l wfererd warer 7 e,
I % Arafdre ST § 347 T2 HR1e &R o9
qH AERe ST e BN, 99 9@ S
ART TA I8! Al R 6 BT IHP FWR
3B &S & &% FuiRa we oS o s
BT T T FAID FERBIT BT T BT 3-5
IfeTd R & I S A AT AT Fhell 81 I8
T o1 7 Awa =1 € <ifee v o) & @ s
3R YN B

s TRR 48 gRomEren 94 ARy, §
SIERT & forg 781 §ie 81 € 3 81T fhami &
[EEEIGRGEE
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sft et : # off S0 BIe far & forg arer
e § S HEloHl & U A B g 81 Ud
frarr @ 60 gfrerd | 15 gfrerd 1ot #1 &%
W U Iy BT IMAA AU H Igd TS
U B

MU STEt qb HERUT B FavAT B 91 Phal
g, B9 Sl Y T F ST & , SAHT I8 U
I AR grfioT & W B MYBT ARBR BT RS
faeell # YR &1 811 50-60 TSR WAT Uil
TS qf el €1 S99 YerRel # fpa st
Aol @ Fhd ¥ 3R o [ ferh, S9e
IR TR T 0T of bl 81 T 8F B f I
gl

sfrerTeR e gRotaren : 530 weiey, feami
P IR 3R foamT &) S &) ) et
&, Y95 99 ¥ &l

o} Q9T : ST HEley, Bfes I8 8
5 wTfe MueT &1 UF W 91 7T iR
v AR 9 o W AR e} A1Eg |
et gy & ufa foar wdfafea g, § sat
TR R § 9 G B AT & aw A sad
oy € e w8t 78 She anfdy) g9 one
PR dgo iR e o g I RN F Fea
areal g & S oo 9 w7 fea @
RARY ®Y, 39 910 &) A= fa #3907 ot
3T goIC AU H W bE P © [$ g9
IR R BT INTTIHAT 1 AT FHON B
Gl BT AfhaT BT TS 3R fHa b e Hat
FIM 3R fFa & ST B a1 & defy H
T 3MIeYPH HaH SSM off 3B & 3R T 0T
T &1 T T ST B SRt IF fagur @t 919
g, T8 914 MY &1 gl & .. (Faens)

At TR e ROEren A 9aREE
|TEd, AT@! oo | H I8 He1 argdl g
FH0IATLOTHOARO & FSEEIST b [oTT | HRT YRT 0T
HI% B ST PR VA ST AT &A1 B aoT8
| BRETHT Wl &1 Y AT HRT A RIS Y BT
Fo1l Al A% B QA IR G IR wuAT W
WREBR, T8 SR I & oIV eifeh fooam
P ST {9 STY 1 DI IR garel o foam
B Y A S R a1 5 @t S st
AT F 915 MY A SHIA S BIAY BRI &
foTg? S ST BT B4 9T &1 el 72
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it |HUT : SUFWTEE WeIed, H g 37
P B IRIGRT BT A8l § 6 I8 S
SIS 3MUd! WRBR o 5 fo= a6 a1 89
IH GRETH A SIE & |

A TR R YRowETe @ UD! ABR H
AP R B I8 H [FITad w9 I S1 aredn g
.. (TTTYTT )

3t drrare - [ARET wU A R HA | E

PET b 9 HRA 91T B

Y TR e gRoraren : @1 3 B! B
ST BT faep &1 <71 91 gRT?

Syaareger (2N g eE /A ) - weeAw
e e i g sw fe=

SHRI SOMPAL: The chronic problem with all
these former rulers is that they discover the wisdom at
a very late stage when they are not to tackle the
problem. But we will surely....

SHRI S.3. SURJEWALA: What about the present
people? I want to know from this Government.
SHRI SOMPAL: This is a belated discovery of

wisdom on the part of Congressmen. But we would
look into this.

g B 39 W 3BT HAA Tl S Bel b
foreg qroTR 9 ST 2191 A # o 72 E gg A
| S 2 & 40 Hfrera Sy TR x=am 9 A
& dTel ART € 98 S9N AR 9ok 4 @1
s 721, I8 9 Qv & g IR 4 e g4
ITP! ST 79 I B I P SR g
fI9ur erawen B gR-gov S (e w9
A1 S FST H MMUB FHT A o,
9 AR Ydad] AR S0 SRS Py #31 9,
I AT B I ATt goT o1 & faeet #
Ui eeR UISd ATBICH Qae 37TST b I A1)
SEREDISISIHICHECIS KRS P A R I
G Flell Bkl 21 PO 7! AT AT I TBR
A1 g9 [ead w9 9 394 319 Bad Sl .. (
A ) B, T A1 Wi 3 g anft
319 AR 7 A1 g B &1 .. ([AUTT ) 3
f @ AT BT SHAT 54 B Y g9 AR
Qe &1l
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2 TR RiE o © 999 950 B9 8
37T AT b Y|

sft WIS : I B TR §, & B GRI |
BB BT BT

STei do dfeal @1 faerg €, 39 91 wel ®
for wfeat & fawrd &1 BRRAPHH 89 g1 1 @
2 3R ffead vy @ sa% aRum e ofig &
G T 81 T b Tt § Wer |8d a1
gIqTE BHRAT ATl § (b SBMH H5dqul g
e & G W 3R g W ITDBT SR S H
IR feam |

st e fiE Qo - § @ Fad I8
P AT § [ .. (G )

SqquTeaet (2t g Il ) - g afew A,
ITR! It <R, R 31T STl

sft erreIR g gReYaren : § a1rot S o 3T
TR ARl 39 9eT 7 W@ A7 I 3R
[Tafe, SUFHTRT &R o1y S €, TS B TIH
S & H TP AR e BT A8l gl 3
B IR F TER AH, 3-4 37 arex g1 4 s
oI Y81 E U RS ¥ 59 9e A1 gIp! 954 geh
2 5 & gt 9 S <@ g ANl &Y g9 BT 8,
T 59 el T, P § TP 91 &g Fhal & &
F ghe .. (AU )

SqquTeel (2 G=a- k) 3 ey afeg |,
H MTR! HhaRdel <1, ATsT IfST 7 31, @i
f3ul

sft ereR g gRotaren : § SH o e §
BRI BIRISA B <1 ?

Sqqureae (2 J=a [{R ) - g9 dav 9,
3T 2ATST ST 7 el

3} sliepR e aRamaa (o ) =,
) fagr dtaRal & 727 ik SR & 915 § 7
BT TP IMEH ATPHIP ST F aR H ... (
A ) ...

SuaHTege (3w AR ) : e g, e
FITE gfoul

3t sffer R oamad : § wekre T &
R ¥ |eT Bl S AN AT A8l gl
S U@ S 999 g1 faueT 59 o= o 9
foeg wrar
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IR PR B 8, R DI 4 &R W& & 3R
# @redl § {6 WRBR $T A S AR g9
BT A JATHIT Bl I8 FHRAT & fAfl B
! 918 | IAfFHl & R 3R AT &
PR sl 1901 | B 1996 T 17 TS ql
g qP 8 TS| I§ e g9l I A€l 8,
WPl SIS H U8 ek Bl 4 3N AT 3R
gafew § o7 &1 s e sifag asfed
P 3R BT BT T8 § e Fel 8 [
He declared that three basic variations in the
earth's movement affect the global climate. A one-
lakh-year cycle in the planet's orbit, a forty-one-
thousand year cycle in the tilt of the earth's &xis and
a twenty-three-thousand-year cycle in the wobble of
the axis'.

HqEIed, I8 I8 MR THET &1 WIPhid
3TIST BT Hael AT TdT ISP el FHS S
Tl SAfTT H 3MIRT &I Al =97 B Th
JIeRATT B 3R MBI BT =mea gl
FEd & fb —

"But as bad as the past year has been, the future

may hold no relief. The period following
El Nino often brings a cooling of those
same Pacific seas—"a climatic pattern
known as La Nina, which generally produces
sharp reversals of whether patterns around
the globe. Some scientists now say 1998
could witness an unusally strong La Nina,
and Asia is bracing for its onslught."

HEIGY, BT 81 § URd & X M g an # <
PO HET TIT &, I 3IR AUBT S 3B
BT TR g1 IE 954 IS Uehe Bl A 2

Shri P. Shekhar has quoted: "The list of cases
against global warming and El Nino is
growing. Apart from the forest fires that
raged Australia, Americas and Indonesia;
drought world-wide; and the excessive
heat in our country this summer, they are
now being implicated in an unprecedented
bleaching of coral reefs along with the
south Asian coasts, wioine out the entire
marine
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fauna in certain hot spots in the

Indian Ocean and the adjoining

seas."

H WG T & 9 3R MBI BRAT ATl

g 3R ARBR A ST 1Ed § 6 39 Ui farap
IR & T Hepd 7 32 &, S fes & forg
WHR B AR T 82 § ad Ay A
FRBR H Y8 Y e H=AT 918 § 1 1996-
97 ¥ BT IR §F o o I 241 el WHfas
JMIST | U §Y 52523 TTia TIfae gY 42.27
A gawH i T TWIfAd g8, 3 BRIS 68
A STAE g9 I §S 3R 24 o
2FCIR T # S B B JHA ugH, 1560
fth WX € 3fR 24.850 U AR Y oAfHT 596
o a¥ 1997-98 # 488 freli # ¥ 389 foret
TG TTd STIST & FHIfId §Y 77025 9 gHIfad
BT 171.556 ARG SaCIR Bl Pred U g8
TR 4.75 RIS @R Y9I §Q 153.74 o
TFCIR YA BT e THI B TS

qeey, § gg A e =1 aredl § & 59
Ty 2,373 Afth AN MY & SR 28.000 ¥ 3P
Y] AR Q| H 9 e SR e § b
U6 BOR RIS WUl &I ART & U 3
HEE 9RA WPHR 7 I B Hhaar e gl
818y, § I8 FEA =@Eal g & Iw s
TSR BT ¥q0f SRt a9 g1 TSIl & §9 50
el & SR fram =g ART AT ferds Jmaerait
¥ RieR gU, fran gART Joar gan i
3ffepT TET I Hebell 7, el gART YA ©RE &
s, e 3] AR 7Y, e =afth AR 1Y fbe
wREl ®YY @ G G @ TS, SHd!
SR § W3 werey | @redn g1 4 W3 weey
J I8 W ST =TEdT § fb $9 50 Wiel b 3fex
fepaTT SuT UTpfres SmugTall IR e gan 3k
[EREIRSECANERIE R

HEIGY, 34 H VP U9 iR HAT 18 g iR
g1 9196 ey 37T & Hifp Il BT AT T
2, SO IR a8 3fR gEdl <2 H 84,000
3R A TR 70 Tfrerd fBamsi & Tl & forg
art €T 1 H oft,
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SIS =18l g o a1 ARbR I 70
girerd fpami & Wi @ ure <32 S 'R
PR IIT 8, Usel 50 ATell 3§ ST (Ao 721
BT 8, &RI1 U 7 ufrerd fpami & @i &1 gt
T P TRBR B R E?

RIS, X1 3Tl U9 U & fh 59 WIopfoes
ATIST P FT IS G T b T
ST ¥ FIMFT qTe) gag iR o, {7 iR
IR qv ¥ Paet arpfre TveT | 999 3R
e |iee & g, SeR $8 TR TS 4
AR &1 & fog GaR 27 Rk gRar aie 4
3R EH-3€ I 9 3IR gawit F The gicT |
Tpfiieh MIeT Bl e el 8 Aehdll guh
folY B HRIR HIH IS B TR B AATE
F1? WEIGY, 39 IR Ul & ar H H
3 frdes fepam &1

HAEIGY, AT ARG 499 I8 & b Ry o
FARY 7 e &) yarea] g, fee @
JefE dR-TRIP AR U AL &, SADI
HRIR 3R IRUHSS 7 B € F WRBR
@ gTol ufh 1 §7 IR PO U 8 o
WIHHTEH AT & TR | 1R T BRI TR
ETRT &1 § H3T S | 97! S =1 gl
RIS |

SHRI RAMACHANDRA KHUNTIA
(Orissa): Sir, at the outset I would like to
submit that our notice for the Calling
Attention was specifically on the heatwave in
Orissa. Maybe for the convenience of the
Secretariat, they have amalgamated it and
included in this Half-an-Hour discussion. But,
Sir, I do not know whether the Hon. Minister,
who is present here, has got enough data to
give answer to our questions.

Sir, the natural calamity, which we are
discussing today, is a very very important
issue. As an hon. Minister has mentioned
here, taking an excuse under the natural
calamity will not be a proper appreciation of
the problem. I must emphatically say what the
natural calamity is. It may be a flood, a
cyclone, an earthquake, a tornado, a heatwave.
For all natural calamities, as the hon.
Member was
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saying just now, there is a solution. The
solution is that the surplus water of the river
can be checked by embankments and diverted
through channels for irrigation purposes in
other areas. That way the flood can be
checked and its water put to a better use.
About the cyclone, tornado and earthquake
also, a prior information can be obtained and
given to the public for their protection. About
the heat-wave also, the same thing can be
done. So, just by saying that this is a natural
calamity and the Government cannot do
anything will not be a correct appreciation of
the problem, especially in this age when this
Government is thinking of having internet
connections or setting up STD booths all over
the country and is also having some new ideas
in different directions. Wc must also think on
this very seriously, because it is a very serious
problem for the country.

Sir, I do not know what was the position
fifty years ago and what would be the position
fifty years hence, but, we know that the life
expcctency in our country fifty years ago was
around 45 years and today it is above 70
years. This life expcctency has been inceasing
gradually because of better living conditions
and health consciousness. But, Sir, what was
there 50 years ago and what will happen 50
years hence cannot be compared. Since this
aspect of natural calamity is a very serious
one, I would like to know whether the Central
Government would consider having a separate
department to deal with the problem and to
provide relief to the people in a better way.

Now, I come to the relief operations to the
people affected by natural calamities. Sir, the
State of Orissa has quite often been affected
by cyclones, floods, tornados and heatwaves. I
am sorry to say that the affected people of my
State have also been neglected by the
Government of India and are discriminated
against, be it the case of crop loss, life loss,
house loss or any
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other loss. The relief given has always been
comparatively less. I give you an example.
Rs. 10,000 was given to the next of kin of
eat;h of the victims of the heatwave by the
State Government in Oriiisa, but Rupees one
lakh as relief was announced for the next of
kin of each of the victims of the bomb blast
that occurred in Delhi on 26th of this month.
We arc very happy about it. We would have
been more happy if that amount of Rs. 2 lakhs
had been given to the family of the person
who died on account of heat wave in Orissa.
In our State, some persons have died due to
natural calamities. It may be due to heat wave,
or it may be due to cyclone. It may be due to
floods. It may be due to earthquake. It may be
due to bomb blasts. A person might have died
in Kalahandi Jogpur, Cuttak, Sambalpur,
Jharsuguda Koraput in Orissa State. He migh
have died in Haryana or Jammu and Kashmir.
He might have died in Kanyakumari or
As.sam, Meghalaya or Manipur. That does
not make any difference. The person who has
been killed due to heat wave in Orissa has left
his family behind, a girl to be married and a
school-going boy a bed ridden mother. They
have the same difficulty and the same needs
as others are having. After his death nobody is
there to help them. Therefore, the
Government should help them. Should there
be a different type of compensation paid to
the family members of the deceased persons
who have died in Kalahandi, Sambalpur and
Koraput of Orissa State? Here each family
would get Rs. 10,000/- as compensation,
whereas the family of each deceased person
who has been killed in Haryana or Jammu and
Kashmir or any part of the country will get
Rs. 1 lakh. It is justice? It is not justice. Take
the case of people affected by cyclones or
floods. Sometimes the Prime Minister is also
giving money from the Prime Minister's
Relief Fund. But in the case of people in
Orissa who died due to heat wave
compensation is given from the Prime
Minister's Relief Fund. I would like to
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give a detailed information about the heat
wave in Orissa. An unprecedented heat wave
swept across the State from the last week of
May in the western districts of Orissa. The
maximum day temperature was reported to be
in the range of 45"C during the last few days.
The maximum temperature reported in the
State from 24.5.1998 was 47'C in Sambalpur
and 48'C in Jharsuguda. It was 48'C in
Thilagarh and on 28.5.1998 it shot up to 50"C
in Tillagarh.

After this heat wave, a report was received
from the Director. Meteorological Centre,
Bhubaneswar. It says that the primary reason
for the prevailing heat wave is the weakening of
southerly and south-easterly winds which eluded
the State. Ultimately, the Government report is
because of this unprecedented heat wave 2,042
persons have died due to sunstroke. The
Government has received this report from
District Collectors.

The other day when I put a supplementary
on Question No. 325, the hon. Minister
replied, "We don't have the report." When I
was telling the truth, many Members did not
believe me. But the Government report says
2,042 persons have died due to the heat wave. I
know and I can say emphatically that the
number of deaths due to heat wave in Orissa
was 4,000. This is unnatural. This is
unprecedented. I think this is a very, very
serious thing.

The Government's figure of 2,042 deaths
does not include the persons who died in
remote areas of our State. That report has not
yet reached the Government. In many parts of
the State, many people died, and their
relatives cream-ated their bodies. They did not
obtain the post-mortem report, doctors'
certificate. The Government is not prepared to
believe them because they could not get the
post-mortem report, doctor's certificate. You
know the attitude of bureaucratic system.
Sometimes even if a person died in the beat
ave, the Government was
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not prepared to accept it because there was no
dcotor's certificate.

My submission is when 4,000 persons died
due to heat wave in Orissa, so far the Prime
Minister has not visited our State. Till today
no Central team has visited Orissa to inquire
how 4,000 people died. Mr. Vice-Chairman ,
Sir, Orissa is also a part of this country. Is it
not a serious incident? The other day the
Minister has told us in this House that he has
not received the report from the State
Government. I am sure, the State Government
has sent the report. Even if the State
Government has not sent the report, the
Central Government should have called for a
report from the State Government. They have
all the sources to get the information. About
4,000 persons have died due to the heat wave.
It it not a serious thing? Sometimes the Central
Government is deputing Central teams to
States to study the law and order situation for
some political reasons. I do not blame this
Government. In the past, many Government
did the same thing. When 4,000 persons died
due to heat wave, was it not the duty of the
Prime Minister to visit Orissa State? Is it not
the duty of any Central Minister to visit Orissa
and find out as to how 4,000 people died? This
is a serious situation which has been created.
Many people in Orissa are afraid as to what
would happen tomorrow, as to what would
happen next year. In 1996 the temperature was
46"C. In 1998 the temperature was in the range
of 48°C to 50° and 4,000 people died. Who
knows next year the temperature may shoot up
to 55°C and more than 10,000 people may die
and everbody will sit quiet. I want to bring to
your kind atention the fact that this is a very
serious thing. I want to know specifically from
the Government why it is happening in Orissa.
Orissa is a place where the temperature never
goes up beyond 42-43 degrees celcius. Why
has it gone up to 48-50 degrees? Is it because
of the test done in Chandipur? Or is it because
of the nuclear explosion which has been done
in
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Pokhran lust time? Or is it because of some
otter reasons? That is to be investigated. The
inhabitants of Orissa are now apprehensive of
the future. They are afraid as to what is going
to happen. This is a serious situation created
in Orissa and it has been neglected by the
Central Governemnt They have given only
Rs. 10,000 as compensation. If a cyclone
victim or other victims could get Rs. One lakh
or Rs. 2 lakhs, why the victim who died in
Orissa in the heat wave or his family should
not get that amount? The second aspect in
regard to compensation is, the Orissa
Govcrnemnt is saying that for death in a heat
wave, as per the relief rules, the relief that
could be got is only this much and nothing
more. They have said so. I do not know
whether the State Government is competent to
say this or the Central Government. Even if
the rule is so, it should be immediately
amended and the amount should be enhanced.
A heat-wave death is also death. Whether it is
a heat wave or flood or cyclone or militant
action, the persons killed is killed and the
family suffers. There is nobody to help the
family.

In this critical situation, I want to submit
that this is an unusual incident. Orissa is very,
very peaceful normally. Orissa has mineral
resources. We have the longest coastal line.
We have iron, we have coal, we have forests.
But Orissa has always been neglected by the
Central Government. In this case also, in this
heat-wave incident also, Orissa has been
thoroughly neglected. The people of Orissa
have been neglected. I want to give certain
suggestions to the Government which they
may examine.

THE VICE-CHAIRMAN (SHRI SANTAN
BISI): No. Please don't do that. Kindly
conclude.

SHRI RAMACHANDRA KHUNTIA:
When so many people have been killed in the
heat wave, the Prime Minister and the
Ministers concerned should visit Orissa
immediately. The Central Government should
send Central teams to understand the cause of
the heat-wave condition. It
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should pass an order for payment of a
minimum of Rs. One lakh as exgralia
payment to the next of kin of the deceased
persons. There should also be a thorough
investigation as to the cause of the heat wave.
The Government of India....

THE VICE-CHAIRMAN SHRI
SANATAN BISI: These points have already
been covered.

SHRI RAMACHANDRA KHUNTIA: I
want to emphatically say that in Rajasthan
and Orissa where the test and nuclear
explosion have been done....

THE VICE-CHAIRMAN SHRI
SANATAN DISI: These points are already
these,

SHRI RAMACHANDRA KftUNTIA: It
has been done in the interest of the nation.
Something is done in the interest of the nation
and the people of the State have accepted it
because it is in the interest of the nation. The
nation also should express concern and fmd
out if there is any difficulty arising out of this
experiment; and if there is any difficulty,
necessary steps should be taken for the
protection of the inhabitants of the State.
Thank you.

SHRI RANGANATH MISRA (Orissa):
Mr, Vice-Chairmaa, Sir, I would only add
some points on the same issue. Whether it is
2,000 as stated by the state Govt, or 4,000, as
reported in the press, a lot of people have died
and it is an unusual event. Normally, some
people die in the western Orissa side where
the temperature goes up in summer. This time,
it has been the coastal belt. The normal
weather practice is, if we get a little high
temperature consecutively for two or three
days, we get a shower of rain which cools it
down. Something has gone wrong. This has
been very unusual. Is it because of the forest
cover being reduced or is it for some special
reason? This -Should be investigated. I would
suggest that a Scientific Committee which
would be appropriate for the purpose should
be set up immediately. And they
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should be asked to go and find out what
exaetly is the reason for this unusual
behaviour so that we can learn a lesson from
that for future. If it is delayed, then we may
not have the basic material available for doing
research.

The second thing is, I join my Icnrned
colleague in the Stand, that compensation
should be provided. It is a natural calamity. It
is being looked after by the Rehabilitation
Department. The people are very poor and
most of the people who have died are the
lowest of the low. Orissa, as such, is a poor
State and the people who have,died are really
the poor ones. Therefore, immediate action
should be taken. I also join my learned
colleague because the relief code does not
permit a compensation of more than Rs.
10,00(y-to be paid. That is how the Orissa
Government has not come forward with more
than Rs. 10,000/ If this is the rule which
stands in the way, the rule should be
overridden. If it is not the rule, compensation
on a normal basis or on a comparative basis
should be given. Whether it is one lakh or two
lakhs, that is not the question. The question is
of rehabilitation. Rehabilitation need not be
only in terms of money, rehabilitation can
come forward also in other ways. A scheme
for rehabilitation in the case of those who have
died this unnatural death should really be
evolved immediately. I know the people have
died in their own houses and not on the roads.
It is on account of the fact that the Nature was
very callous, cruel probably to them this year.
These are the things which I suggest, but 1
request that immediate action is taken.

SHRI S. RAMACHANDRAN PILLAI
(Kerala): Mr. Vice-Chairman. Sir, the
intensity of the adverse effects of the natural
calamity is increasing year by year, season by
season. My friends from Orissa have just now
brought to our notice this important aspect.
That is not a case with regard to Orissa alone.
If you look at the adverse effects of the natural
calaihity, the intensity is increasing year
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by year. There may be many reasons for it.
One is every natural calamity is making
its imprint on ecology. There would be a
permanent damage. If we do not remedy it,
certainly the next natural calamity's adverse
effects will be more intensive. The second is
there is already a decline in public
investments, particularly in certain  areas.
This is also a factor intensifying the adverse
effects. The third is some of the projects that
we have got have many defects; I am not going
into the details. So, I would like lo know
from the hon. Minister what steps the
Government intends to take in this
particular area for remedying the adverse
effects on ecology, environment and also for
conducting a scientific study on certain
projects. Of course, many ideas arc there; I am
not going into the details. It is very late now.
The second aspect is, for natural calamity there
are two set-ups as per the recommendations of
the Tenth Finance Commission.  One s
the Calamity Relief Fund. Another is the
National Fund for Calamity Relief. The
amounts are fixed from 1995 to 2000.
What is the  experience of  the
Government? According to my
knowledge, these two set-ups are not
sufficient to meet the present situation. Now
the Eleventh Finance Commission has come
into existence. I would like to kiiow from the
hon. Minister whether the Government will
take the initiative to make changes in the
terms of reference and look into  this
particular  aspect. These two .set-ups came
into existence on the basis of the
recommendations of the Tenth Finance
Commission. Our experience is that these two
set-ups are not sufficient to meet the situation
and the severity of the natural calamities
that occur in certain parts of the country. The
third is that in 1989 the United Nations passed
a resolution asking all mcmber-countires to
take steps for reducing the adverse effects of
natural calamities. We all know that we cannot
stop the impact of natural calamities. But we
can take certain measures for reducing the
adverse effects of natural calamities. As
decided by the United Nations, this decade
is
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observed as a decade of reducing the adverse
effects of natural calamities. Of course, the
Agriculture Ministry has constituted some
committees, held some seminars, brought our
some pamphlets and posters, etc. But this is not
what we require in the present situation. Many
measures c;ui be taken for reducing the adverse
effects of natural calamities.] am not going
into the proposals. Many proposals can be
made. Two more year are there. Why can't the
Government thmk of starting something for
reducing the adverse effects of natural
calamities? The fourth aspect is that now funds
are distributed from the Prime Minister's
Relief Fund to certain States. There are wide
variations in the quantum of funds granted
from the Prime Ministers' Relief Fund. 1 would
like to know from the hon. Minister what the
criterion is for granting funds from the Prime
Minister's Relief Fund toij[rtie States. These are
the four points to which I want a reply from
the hoa. Minister. Thank you.

DR. MNN. DAS (Orissa): Mr. Vice-
Chairman, Sir, 1 would not dare at this stage
to test the patience of the remaining few
Members of this august House, who are still
good enough and kind enough to wait and
listen to the speeches on natural calamities. I
would not like to go into the details of what the
natural calamaitics are. I would like to simply
refer to one warning given by the scientists
and the environmentalists about the in-coming
21st century. The warning is that the departing
20th century is leaving for the in-coming 21st
century one of the worst tragedies ever
expected by man, that is, the real Nature will
take revenue upon the human nature. The
modern man, for his own selfish interest, has
disfigured the Nature given by God or by the
Creator. There are huge holes in the ozon
layers; ultra violet rays are coming to harm
the mankind; deserts are expanding; the heat is
increasing; the snow is melting at the poles;
the sea level is risirjg; A time may come when
great cities like Tokyo, Londojj, Copenhagen,
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our Andaman and Nicobar Islands, and many
more places, will be drowned and submerged
under the sea. But these arc different stories
altogether. I would like to refer particularly,
not to natural calamities, bSt tMa calamity
which I consider as the most iinnatural natural
calamity, a calamity which is unnatural,
uncommon, unusual, unprecedented, unknown
and abnormal. What happened to Orissa this
year? From May to June, in three to four
weeks' time, Orissa was struck down by a
natural phenomenon unknown to Orissa during
the 3,000 years of its history. It was never
known. There was heat wave and there were
deaths due to sunstroke. Earlier hardly five or
six persons used to die in a year due to heat.
In Rajasthan and Uttar Pradesh the number
used to be more than three digits. But what
happened to Orissa this year? Mr. Vice-
Chairman, Sir, you know that several districts of
Orissa are situated on the Eastern seaboard
facing the Bay of Bengal and having places of
health rcsonls and summer resorts like Puri on
the sea beach and Gopalpur on the sea, and
the other half of Orissa is full of forest belts.
Orissa enjoys a' temperate climate. Orissa docs
not know either the heat or the winter or
Delhi. That being so. What happened to
Orissa this year? Why and what for was there
this unusual phenomenon? Sir, 1 would like to
draw the attention of the House and through
you. the attention of the Government to one
thing. Unless a team of  experts,
environmentalists and scientists, is sent to
investigate into the cause of this unnatural
phenomenon, there will be some other sequence
or consequence. There is something called
public perception or popular perception. I
would say that popular perception may be
purely hypothetical, totally unfounded and far
from being based on truth. But unless the
perception is corrected in time and contradicted
by authorities, that perception will take the
form of conviction. And what do the people
say? Balasore never knew—I belong to
Balasore district—we never knew about heat
wave or deaths by sunstroke. The common
people come to
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us and ask, "When you go to Parliament, would
you put a question to the Govenment? Was
there a clandestine nuclear warhead or weapon
experiment on Agni or Trishul or Prithvi or
Akash from Chandipur on sea?" When I go
back what answer could I give to them? Unless the
Govememnt correct and contradict the popular
speculation or imagination or just meaningless,
unfounded suspicion, they are going to create a
conviction in their mind that some new
experiment had taken place; and there will be
resentment and the resentment will lead to
resistance against future missile tests. We are
proud of Chandipur thai it has found a place on
the defence map of India. We are proud that in the
whole of India and the subcontinent, you do not
find a place like Chandipur-on-sea where for
miles and miles together there is no high water and
there is no high wave. The scientists conduct
the experiment of ballistic missiles, medium
range or long range. They conduct test fires. No
other place on the Indian coast will give them such
a spot. We are proud of Chandipur. At the same
time, we must know from the scientists, those
who experiment from Chandipur their medium
range missiles, the truth of the fact. Let them
categorically and emphatically say that this heat
wave, these deaths due to sunstroke have no
relation whatsoever with the missile tests. That
is our duty, that is our responsibility. We are,
after all, patriots and we must convince our
people that they should not go by calculations
and speculations or by rumours or by blind
belief. We can tell the people that the heat wave
was due to other natural factors, like deforestation,
and general rise in temperature all over the
country. There are many other factors also. We
may explain it to the people. Unless the
Government itself is convince by expert
knowledge and investigation and unless the
Government gives a catagorical statement, how can
we face the people? So, my humble submission
to the Government is that
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without any further delay kindly send a team of
scientists, including some of those scientists
who are connected with these tests at the
Chandipur-on-sea. Onee we get their assurance,
we will ascribe the heat wave to nature. Let Nature
take revenge on us if we have deforested our
country, if we have created sand ridges on the
sea-bed by deforestation. Many factors may be
there for the heat wave. But at this stage we
submit diat the Government should come forward
with a categorical assurance and commitment
that the heat wave was in no way related to
missile tests at Chandipur in Orissa.

SHRI O.S. MANIAN (Tamil Nadu): Mr.
Vice-Chairman, Sir, natural calamities have
become almost a regular phenomenon in our
country. One or the other State is hit regularly
by either floods, heavy rains, storms, famine or a
natural calamity. Whenever a State or region is
hit by a natural calamity, it takes several days
for the Centre (o assist the State Govemme;it in
providing relief. The Calamity Relief Fund is so
limited that the States are not able to jneet the
requirements. Funds from the Centre for calamity
relief are released only if the calamities are of rare
severity. To assess this, the Centre takes many
days, even more than a week.

I wish to impress upon the hon. Minister
one point. If calamity relief is not provided
instantly, the delay even leads to toss of precious
human lives. In Tamil Nadu, the coastal districts
of Nagapattinam, Cuddalore and the other coastal
districts are affected by floods and storms every
year. Farmers, fishermen and poor people
living in coastal areas are the worst affected.
They all loose their livelihood. Natural
calamities dispossess them of all their
belongings and they depend only on what the
Government provides. Therefore, I appeal to
the hon. Minister to see to it that the Central
team reaches the affected areas for an
assessment immediately or at least the next day.
The
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relief fund should also be released at once,
without any delay.

I have a suggestion regarding the relief fund.
Since natural calamities are recurring every year,
it would be proper to provide for funds for
calamity relief in the Five Year Plan itself
because when there is a natural calamity in a
region, all our plans are upset. The standing crops
perish, infrastructure like toads, etc. is damaged
and life comes to a standstill, based on the past
experience, funds could be provided in the plan
itself for calamity relief State-wise. The NFCR
could be used in case the need is more. This will
enable the State Governnient to provide
immediate relief.

Sir, the amount of Rs. 13 crorcs which was
due to be given to Tamil Nadu for 1996-97
towards crop insurance, has not been given so
far. The farmers are suffering. I request the
Government to release this fund immediately.

In Tamil Nadu, the farmers of coastal
districts are hit by floods and storms and the
farmers of water-starved districts like
Ramanathapuram are hit by famine. The crops
are either damaged by floods and stamns or
they dry up due to failure of monsoons. The
farmers must be given crop insurance so as to
save them from indebtedness. This year only
Rs. 100 crores have been allocated for the
Crop Insurance Scheme to be launched only
in 24 districts in the entire country. This is not
enough. I request the hon. Minister to
convince the Finance Minister to allocate
more funds so as to include all the worst
affected districts of Tamil Nadu in the Crop
Insurance Scheme.

I am very happy to say that the hon.
Minister of Agriculture, Shri Sompalji, has
always been fighting for the cause of
agriculturists. For the past two years, due to
natural calamities in the entire Cauvery delta
are in Tamil Nadu, the agriculturists have
been affected by heavey rains. They are not
able to repay their loans which were given to
them by cooperative and national banks. I
would
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like to know from the hon. Minister whether
the Government has any proposal to waive
these loans of agriculturists or whether any
instructions have been given to the State
Government to waive loans of affected
agricullurists.

DR. ARUN KUMAR SARMA (Assam):
Mr. Vice-Chairman, Sir, we have discussed
about natural calamities many times in this
House. The most common natural calamity
which affects-ail the States of the country is
flood. It is followed by cyclone, drought, heat
wave, earthquake and landslide. Sir, the
procedure which has been formulated by the
10th Finance Commission for allocating funds
from the National Calamity Relief Fund needs
to be reviewed because on the basis of
population some amount has been earmarked
for every State, irrespective of the damage or
extent of calamity which is being faced by a
paticular State. In certain States, a few
phenomena like floods are of recurring nature.
For example, in Assam there was a big
earthquake in the year 1950. As a result of
that, th” depth of the river Barahmaputra had
increased greately. Since then, flood is a
regular phenomenon in Assam- 9nd the
annual loss due to flood amounts, to Rs. 3,000
crores. The cumulative loss till today would
be around Rs. 1,25,000 csores. If we also
calculate the money invested in repairs of
roads or clearing damages or giving relief and
rehabilitation to the people, the loss will be
much more. Sir, if we cannot take steps for
permanent solution, then these temporary and
adhoc measures will never help the country in
over coming this situation. The Constituion
has provided that every State Government is
responsible for reHef and rehabilitation and
maintenance of law and order. While miseries
from water, from air i.e. cyclone or heat wave
and drought are to be dealth with by the State
Governments, the revenue from assets like
minerals, petroleum, coal, etc., belongs to the
Centre. We are just
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-trying to push the States towards financial
bankruptey Not to speak of repair works or
giving relief aad rehabilitation to the people,
the State Govemmcrrts are unable to pay
salaries to their employees. Along wiTh ihese
problems, the problem of finsurgency has
cropped up. They are finding it difficult to
control insurgency problems. The State
Governments are finding it very difficult to
help' the people in natural calamities because
they don't have fund. Sir, this is the time when
we must formulate some permanent solution
to this flood problem.

Sir, T hail from the State of Assam. The
situatioa in Assam is that there was a proposal
with the Central Government for controlling
the rivers in the State. For this purpose, many
commissions were appointed, the Brahmaputra
Board was constituted in order to have a
master plan for the river system, but till today
no river has been controlled. The situation is
being aggravated year after year. This year,
the extent of flood is such that out of 23
districts in Assam, 20 districts liave beeti
affected by floorf. Earlier flood water used to
recede within a week or ten days. But, this
year flood water is continuously there for the
last two jTMjnths, This has been affecting the
entire area. The hon. Minister of agriculture,
Son\paljl has very kindly visited th”t area, he
has a personal assessment 9f the extent of
damage. Some of the areas are inaccessible for
the last one month.- The entire State is
delinked from road, rail and other means of
communication for the last three days. What
will be the consequences? When this flood
water receds, there will be no cultivation and
no agricultural cropping. Whatever was left
with the people has already been lost. There is
no road link. I do not know what the people
will do. I do not know how the people there
would have their livelihood, their earnings and
fulfil their requirements. So, this is a very
peculiar situation which cannot be compared
to normal floods coming elsewhere in the
country. I must support
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the feelings and anguish expressed by the hon.
ML-inbecr.s from Orissa. In certain areas of the
country whenever there is i natural ciikunity
high ups from New Delhi would always fly
there and declare some wnount without any
as.sessment. But, for a State like A.ssam, they
wait for a Central team to visit and make an
assessment to give a report. But, by that time
people suffer more. At least, some funds can
be released from the National Calamity Relief
Fund in advance to meet the situation. For
those areas where floods are continuous there
should be a special fund ....(Iliimrruptions)....

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Please conclude.

DR. ARUN KUMAR SARMA: Sir,
the Tenth Finance Commission
earmarked the allocation on the basis of
pupulation which is not just and proper
....{Jnterniptions).... Sir, 1 would like to
inform the hon. Minister that the
economic situation of the State is very
bad ami the State Government is unable
to help the people and rescue the people
from the miseries........... (Interruptions)....

THE VICE-CHAIRMAN: (SHRI
SANATAN BISI): You have already stated
this point.

DR. ARUN KUMAR SARMA: Sir, I
would like to submit one more point with
regard to security-related expenses. Sir, our
State has no money. Our developmental
money has been diverted, for security-related
requirements though this is the responsibility
of the Central Government under article 355.
Now, the money has rjot been reimbursed by
the Centre. I do not know how the State
Government will deal with this situation. This
is a very peculiar situation. Sir, here my
another suggestion is that we can take help
from the foreign funding agencies to solve
this problem of flpods and for controlling the
river systetn on a permanent basis.
....(Interruptions)....

THE VICE-CHAIRMAN: (SHRI
SANATAN BISI): Please conclude.
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DR. ARUN KUMAR SARMA: Wc have
alwiiys been told that there is a dearth of
money for a permanent solution of this
problem. Sir, a dam was proposed on river
Subansiri. The original cost of the project was
Rs. 3500 crores. But, now this has esclated to
Rs. 12,000 crores. Now wc do not have
money. We must get loan from other agencies
and have a permanent solution of this
problem. If we arc able to do that, we will be
able to save from Rs. 4000 to Rs. 5000 crorcs
every year. In this way we will be able to
compensate this expenditure within three or
four years. I do not know as to why the
planners do not visualise this kind of a
proposition to have a permanent solution of
this problem which is of a recurring nature.
Sir, now, the States are responsible for
increasing the production. We arc always
blaming the State Government. If we cannot
help tlic States to have infrastructure for more
production and only burden the States, then I
do not know how the expected production
will be coming and how wc will be able to
compete with the rest of the world. It will not
be possible. ....(Interruptions)....

TME VICE-CHAIRMAN (SHRI
SANATAN  BISI): Please conclude.
....(Interruptions)..,.

DR. ARUN KUMAR SARMA: Sir, with
these words, I conclude. Thank you.

SHRI S. VIDUTHALAI VIRUMBI (Tamil
Nadu): Mr. Vice-Cljairman, Sir, fortunately
or unfortunately, cventhough the subjects we
arc dealing with are important, we arc taking
up the most important issues only during late
hours.

When we arc talking abont natural
calamities, it is altogether a different
connotation for Indians because in the USA
only 2% of the people are engaged in
agriculture; in the Western Europe 5% of the
population is engaged in agriculture and the
Eastern Europe it is 22%...
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THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Why are you going to
those places? You confine yourself to Lidia.

. SIIRI S. VIDUTHALAI VIRUMBI: Sir, in
India, more than 72% of the people's main
livelihood 1is agriculture. At the same time,
70% of their income on agriculture goes to
fill up their basic needs. In urban areas it is
60% and in the rural areas 7070 of their
income goes to meet their basic needs. The
hon. Minister, while he was talking about the
interest rates, said that inflation has gone up
to 8%. In case you want to reduce inflation,
we must sec that our savings are more. To
have more savings, we have to take more care
of agriculture. And, unless our savings reach
mere than 30%, we cannot invest on industry.

Coming to the subejct, what I would like to
say is, the hon. Minister should know and
understand  the  difficulty wc  arc
experiencing in the States. For

example, in Tamil Nadu, in 1996, for natural
calamity due to floods, we had given u
compensation to the tunc of Rs. 55 crores. Sir,
more than ten lakh people were affected. In
1997, Rs. 59 crores was allocated and the
same had been given to the agriculturists. In
both the years i.e 1996 and 1997, we had
spent more than Rs. 114 crores. I already said
in this august House that as far as the States
are concerned, -we arc having inelastic
income. Wc cannot increase our income. That
is the situation. Due to floods, another
situation had arisen. Last year and this year,
to mitigate the situation and to lessen the
burden due to desilting of canals as well as
some tanks, we have spent more than Rs. 32
crores. Last year wc had spent Rs. 10 crores
for canals and this year we arc spending Rs.
20 crorcs.

Sir, we arc also giving pension to aged
agriculturists. Wc are giving Rs. 150 pm per
head. Why I am telling all these things is, the
Central Government should know the
difficulties, and see how the
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Statu CuvernmenLs urc suffering because of
thesu fiictors. Sir, this year, due to waiver of lund
lax...(Interruptions)...We had waived more than
Rs. 43 crores on land tax. We have said that
suppose if | anybody already paid the tax, the
same will be djusted in the next season. Apart '
from that, we have ai.so waived penal interest this
year to the tune of Rs. SO crores. Sir, waiver of
penal interest as well IIS land tax conies to Rs. 93
crorcs. This is the situation in our State, This ycnr
there has been plenty of production in paddy and
for tlvot wc have created more than 900
purchasing centres and through these centres we
have purchased 1§ lakh tonnes of poddy for that wc
have to invest money. Our problem is that you hus'e
fi.ved the price for paddy, but the people arc asking for
more, and that too with retrospcdivc effect. We
have agreed to their demands and have given
them Rs. 35/- more than what the Central
Government had fixed, with retrospective effect.
Tor sugarcane they have asked for Rs. 1000/- per
tonne, and the Central Government had fixed Rs.
484.50 per tonne. So, a meeting was convened
between the representatives of sugarcane growers
and the Government officials, and the Minister. In
this meeting we came to a conclusion and reached
an agrccinent by which wc have agreed to pay
them between Rs. 695 and Rs. 881 per tonne. We
are being confronted with this problem.
Everybody knows that people arc suffering due to
natural calamities like flood, cyclone, etc. We
have to seek some remedy for that. I share the
sentiments expressed by the Members hailing
fiom Orissa. I understand the reason expressed by
Shri S. Ramachandran Pillai. I would like to
know about the crop insurance. Sir, yesterday
when we were talking about the Non-bsnking
Finance Companies, I had asked for insurance for
the entire loss incurred by the farmers. At present,
the crop insurance scheme is confined only to the
loan amount. So, we demand from the
Government, we demand from hon.  Minister
that the crop insurance
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should be for the entire loss incurred by the
farmers. But, now you are giving insurance
only for the loan amount, which the
agricultrists are getting from Cooperative
Banks and other Institutions. I would like to
know what the Government is going to do in
this regard. With these words, I conclude, Sir.
Thank you.

sft AT - Suweme Sft, " sh
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SHRI. S, VIDUTHALAI VIRUMBI: Can
you speak in English?

SHRI1 SOMPAL; 1
interpretation facility is there.

SHRI S. VIDUTHALAI VIRUMBI: It
is just a request.

SHRI SOMPAL: Okay. I am switching over
to English. He has mentioned about El Nino
and La Ncna. On the one hand, there is an
apprehension that because of El Nino greater
heat will discend on the earth, and on the other
hand, La Nena would tend to cooling of the
earth or, maybe, the other way round, I am not
a scientist. I am just explaining what he has
said. But, these are all beyond the-control of
human beings, and whatever the development
of technology may be, I do not think it is
possible to control, at least for the time being,
such thins. But, the fact remains that there is a
need to get sensitized about these things, and if
any preparedness can be undertaken, it should
be. There is an acute difference of opinion
between the natural calamities' observers and
scientists on these phenomenon. There are
widely divergent opinions and assessments on
the impact thereof. He has asked for the
statistics for the last fifty years regarding the
loss and damage due to these various natural
calamities, which is not immecfisroly
available. But, there have been losses, and wc
do have statistics for the last few years, they
arc really frightening. So far

think,
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as mis point on the flood damage is concerned,
it is weft taken. Recently, as Dr. Sarma said, we
had an occasion to visit the North-East, and we
have seen that really devastating floods are
ravaging the whole of North-East since June
last

I have personairy flown over the areas of
Assam and Arunachal Pradesh and it is really a
very heart-rending scene. I have never seen
such a vast areas submerged in floods. I think
more than a million people are submerged in
the floods in Assam alone. Both in the North-
East and Assam large landslide have taken place;
avalanches have been there. We have seen cattle
huddled .oiti a small piece of land, water
everywhere all-round for several hundred
kilometres in  Subanseri  Division, North
Lakhimpur, Jorhat and other places. It is very
difficult and I was informed by the sea authorities
that in the past 30 years such a flood has not
been witnessed in Assam.

In Arunachal Pradesh, they said that m the past
30 years rains have never been so continuous
and torrential as this year. It is raining there
since May last.

Mr. Lakhawat wanted to know that we are doing
to meet the water requirement and what we are
doing in the matter of water management.
(Interruptions) Yes, about surplus water. He is
right that out of whatever rain precipitation takes
place over the Indian sub-continent during the
year, 4000 billion cubic metres, and in: the
monsoon, that is, seasonal rain 3000 million cubic
metres, only 17.25 per cent of this water is
utilized. And in the river flow, out of the
utilizable flow only 37 per cent is utilized.
Therefore, there is a lot of scope for utilizing
water on a larger scale to the benefit of the
fanners, for drinking water and for meeting
other needs like the need for water in
industries. We are embarking on a 25-year plan
of Water-Shed Management in which we
have'water harvesting as the major component
and thrust area. And to harvest water, store it
over the surface.
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under the surface, underground water and
managing it proptertly oh a more economic and
judicious basis with the latest techniques of
irrigation and other things and keeping water clean
and not allowing it to the polluted so that enough
water is available for use as drinking water
and irrigation water.

So far as the suggestion of coming out with
devices and measures to mitigate the damage is
concerned, I stated, on several occasions earlier
and I state it today also, surely it is needed and it is
always being done. And there is a need for
coming out with measures, that are emergent
measures to meet the situation, short-term
measures, medium-term and long-term measures
for flood-prooflng and other things. To mitigate
the  misery, fore-warning systems and
communications systems etc. in case of floods
razing the villages and informing the people and
asking them to chnnee the cropping pattern and
nabitatfoil nd identifying the flood-prooflng
zones, that is, flood-zoning through a legislation.
The Central Government has alrsady advised all
the State Osvemments, but unfortunately, there
has been no response from the States. They
should come oufNrith flood-zoning systems and
prohibit people form inhabniting such areas which
are usually prone to floods. (Interruptions)

On the points raised by the two hon. Members
from Orissa regarding the heatwave, we have never
said that we do not have infonnation. What we said
efldier was that there is no formal memorandum
seeking Central assistance from Orissa. So I
should put the record straight. Whatever
information we have is this: the Govern* ment of
Orissa has reported that several heatwave
conditioiis prevailed in Sambal* pur, Jarsuguda
and Nalgore districts in the last week of May,
1998 resulting in the death of 733 persons due to
sunstroke and hospitalisation or 1,224 persons
in 2S out of 30 districts of this State. The
State.Cpvenunent nas also reported that they
h»ve released Rsv -50 lakhs for
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payment of ex graaa asnstaoce and issued
instructions to the District CoDecton to provide ex
gratia assistance of Rs. 10,000/ to, eadh of the
bereaved families. Ilieiefore, there are reports. It
is a long report. I can provide it to the Members.
But tijey have not sought any assistance from the
NFCR. No memorandum has been received so
far. In the absence of any memorandum, it
cannot be given.

Shri Ramachandra Khuntia and Dr. M.N. Das
from Orissa suggested that there should be a
scientific and comprehensive study to and out as
to on what account this extraordinary heat
wave had taken place. But, according to the
information available with us, there have been
incidents of higher temperature recorded
earlier. For example, in 1972, in Bhubaneswar,
the temperature had gone up to 46.S*C.
Bhubaneswar again, in 1957, recorded a
temperature of 46.5% C. Cuttack recorded a
temperature of 47.7* C. in 19S7. On 6th Mardi,
1948, 47.2* C. was recorded ir. Cuttack. I think
this is an unbeaten record. But I agree that the
loss of life is unprecedented. Maybe, with the
increase ia population, eigrasure has inoeased.
rhen .deforestation has taken place. All tbesi'
things have to be studied systematically. Surely,
this point is very Important and this must be
looked into.

Shri Ranganath Misra—he has gone—
wanted to know about the reasons and the fetors
respMisible for these dung; and about
compeiisation. They are already being reviewed.
A Committee has already been set up

Shri Jiamachandran Pillai wanted to know Mbout
the adverse impact of environmental
degradated and the remedy thereof. The natural
remedy lies in conserving the environment and in
rejuvenating the environment, for which so- many
sdtemes are going on. It goes without saying.

GRP and NFCR for providing higher Nief it
abeady under review. The Seventh Finance
Comminission is sezed of
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the matter. We have tried to underline the need
for propagating the programme which was
desired through the UN Resolution in Okahama
in 1994. It has been declared as the Decade of
Disaster Management and Reduction. We are
taking adequate steps through organising
semomars disseminating information and working
out codes to meet such calamities in a more
better way.

Shri  O.S. Manian asked about crop
insurance and loan waiver. 1 had already
inforined both the Houses on an earlier
occasion that the Govctmment had
already taken a decision to come lip with
a modified crop insurance scheme which
will cover all the crops all the regions,
all the fanners, irrespective of the
landholding and  irrespective  of  the
money. But it will be based cm the
premium. A concessional premium would
be worked out for the marginal, the small
and the weak farmers, and on an
actuarial basis for the others. The lorace
component would be required to have
compulsory insurance. For the others if
will be kept voluntary. This sdieme is
under formulation. We are thinking of
having a separate set-up—a
corporation—Agricultural Insuivnce
Corporation—as a subudiary of the GIC. This
win meet the reouirement.

Dr. SstTtia spok'c about the fragility of the
Himalayan Region. It is understood. There is a
continuous pressure cm the south-west side and
the tbery the tectonic theory, says that there
was a tectonic movement and the India Plate
collided with the Eurasia-China Ptete. That is
why it is said, some part is still going under the
Himalayas and the Mils are rising even now.
Therefore, faults are created. After some time,
when adjustments take place, earthquakes take
place. One was cited—in 1951. It tad caused
the rise m the level of the Brahmaputra. There
is ehways a contention about the advisability and
the desirability of having huge water
resources, in terms of dams. Ecologists
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and environmentalists have been warning agains
this. All these things have to be evaluated.

Taming of the rivers is not difficult. You
have cited the case for two dams. We discussed
this in Guwahati too. The estimated fei)uirement
of resources is Rs. 40,000 crores which is too
huge. But, still, it is under consideration. The
Brahamputra Board ccmiing out with plans and
schemes to utilise and tame the seventeen odd
rivers which are tributaries of the Brahmaputra is
already there. There is a Working Group in
the Planning Commission and the concerned
Ministries, which is working on it already.
But when it can be done is a matter resources
and time.

Shri Virumbi says that important things are
discussed at late hours. He belongs to the
category of late importance. He says that saving
has to be high. This is an economic matter. But,
in spite of so low incomes in Inida, it is a very
heartening phenmnenon that our propensity to
save is quite high. Even now . we are
maintaining a saving rate of 25 to 27 per cost If
we can increase it by 3 to 4 per cent, sditeving a
growth rate of 10 to 11 per cent would be very
easy. So, this point is very important, and we
should somehow find the means to defer the
oonsumptionist tendencies. That is the only way
to enhance it. Controlling the inflation is one of
these But because of the acute poverty and ail
the needs waiting at that critical level, it makes
very difikult to defer the needs because they are
already so  waiting. So,  whenever
income'accures, people tend to omsume and
inactae the oonsuaiption. So, it a a continuous
process,and it has to be left the natural
propensity of the humaa beksp, dtizeas.

Sir. I am informed that the Ministiy of Urban
Affirs and Employmeat bow now bnnight out a
Vulaetability Atlai of ladia which maps out an
disaster-prone areas with respect to earthquake,
cydonet and floods. This wooM be a verv
usefiil tod.
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for the State and district administrations for
planning to reduce the impact of natural
hazards and reduce the losses to houses, buildings
and infrastructure and also of human lives.

Houses and buildings can be strengthened as
per the technical guidelines issued so that the
loss of life will also be reduced and the damage
to houses will be minimised. The publication of
this Atlas will help in taking pro-active measures
for disaster mitigation rather than in responding to
post-disaster relief measures and need and in
doing only crisis management.

Similarly, about raising of the level of villages,
we discussed this in Assam too, that ponds can
be created in the vicinity of villages, and the silt
taken out can be uud to raise the level of the
villages so that in an emergency this can be used
asraised platforms by the population affected.

There are 2,900 large dams in India, whose
storage does abate the floods. This has been the
experience. Therefore, they are called
multipurpose projects. Presently 700 large dams
are under construction. All this storage does go to
mitigate the people's sufferings.

So far as the PM's Relief Fund it concerned,
it is a trust. It cannot be discussed in Parliament.
The norms etc. are obviously matters within the
purview of the trust. Under the Rules of Rajya
Sabha, this cannot be discussed here because it
has not been formed out of the Consolidated
Fund of India. It has been formed through
donations from vuluntvy agencies. The relevant
rule is rale 47
(@

THE VICE-C3IAIRMAN (SHRI
SANATAN BISI): That is there. We know U.

SHiASi SOMPAL: Therefore, it cann be
discussed;

With these words. Sir. I thank all the Members
for their indulgence, for
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showing their concern about these calamities
and for malcing useful suggestions for coming
out with better measurer and evolving new
codes.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): What do you want to cay?
..(Interruptions)..

SHRI SOMPAL.: Just a minute, please.

In the .end, I would like to felicitate Mr.
Shamsher Singh Surejewala who is retiring on
a very successful completion of his term in
Rajya Sabha. He has been a veteran politician
known to me since my childhood. He is a
farmer by birth, by profession and by heart. He
has held very senior .and responsible positions
in the Haryana Government as senior Cabinet
Minister for a long time. Several times he very
narrowly missed the Chief Ministership, which
I always lament. His
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affection for me is also very dear to me. He
has been guiding me,.he has been inspiring
me and he has always been indulgent in my
cause.

With these words, I again wish him well. I
again wish that he comes back to the House
whenever the political situation permits so.
Thank you. Sir.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Hon. Members, on behalf
of all the Members of the House, I feel
pleasure in wishing Shri Surjewala all success
in life and good health.

The House is adjourned till 11 am.
tomorrow.

The House then adjourned at
thirtysix minutes past nine of the
clock till eleven of the clock on
Thursday, the 30th July. 1998.



